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Reply:-

Conversion of Industrial Plots

SH. Subhash Sudha, M.L.A.: Will the Deputy Chief Minister be pleased
to state:-

whether it is a fact that fourteen industrial plots in the State have been
converted into commercial sites by the Government according to the
Haryana Enterprises and Employment Policy, 2020 togetherwith whether
the industrial plot of Sector-2, Kurukshetra has also been converted

according to the said policy; and

if so, the details of the rules regarding conversion of the abovesaid

plots?

Dushyant Chautala, Deputy Chief Minister, Haryana

As per the Haryana Enterprise & Employment Policy, 2020, clause 5.7.16
regarding Old Industrial Areas Developed by Department of Industries &
Commerce:

“In the 14 Old Industrial Area, Department of Industries & Commerce
shall allow the utilization of land for commercial purposes in addition
to industrial use subject to charging of conversion fee and regularizing
of industrial plots bifurcated/fragmented prior to the issue of this
notification (wherein sale deed is executed by sub-registrar) by charging
bifurcation fee/processing fee as the case may be. No zoning plan shall
be required for transfer and bifurcation or division of plots.”

In this regard, the HSIIDC has allowed conversion of 3 no. of industrial
plots after the announcement of Haryana Enterprises and Employment

Policy, 2020 on 29.12.2020, detail of which are as under:

Sr. | Name of Estate Plot no. converted from | Date of
No. industrial to commercial conversion
1 Bahadurgarh T-3 28.10.2021
2 RIE Barwala (Hisar) B-9 29.06.2021
3 IDC Sonepat 0O-11B 31.05.2021
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It is also pertinent to mention here that the Corporation/Department of
Industries, Haryana has allowed conversion of a total of 8 industrial
plots/sheds (including above 3 plots) from industrial to commercial/mix
land use (i.e. 2 plots of old IDC, Bahadurgarh, 2 plots of IDC, Panipat,
one plot in IDC, Yamunanagar, one plot in RIE, Barwala (Hisar) & 2 plots
of IDC Sonepat from industrial to commercial/mix land use as per the
State Govt. notification dated 14.09.2006, 06.02.2012 & 19.08.2014 to
allow utilization of land for commercial purpose subject to charging of
conversion fee.

The aforesaid policy/notification is applicable only for the industrial
plots transferred from Department of Industries, Haryana. There is no
policy/guidelines w.r.t. conversion of industrial plots of HSIIDC & HSVP.
Since the Industrial Estate, Kurukshetra has been transferred from HSVP,
therefore the aforesaid conversion policy is not applicable in HSVP,

Kurukshetra.

As per record, industrial plot of Sector-2, HSVP, Kurukshetra has not

been converted so far.
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